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IN THE COURT OF THE HONBLE LXXXIX ADDL. CITY CIVIL AND
SESSIONS JUDGE (COMMERCIAL COURT) AT BENGALURU (CCH-86)
Between: - Com. A. A. No. 205/2026

M/s. Electronica Finance Limited

Having its branch office at Upnit No. F-1, First Floor, No.1/4, 10th Cross, 4th Main Road, MC
layout, Vijayanagar, Bengaluru-560 040,

Represented by its Assistant Manager Collection & Authorized Officer

Sri. Jesu Prashanth Petitioner
AND
M/s. SPN Tech Engineerings & others Respondent

SUMMONS TO THE RESPONDENT BY WAY OF PAPER PUBLICATION UNDER ORDER V
RULE 20 (1A) R/W SEC.151 OF CODE OF CIVIL PROCEDURE

1. M/s. SPN Tech Engineerings Ground Floor, No. 22, 6th cross, Shaneshwara layout, Sriganda
Nagara, V-Post, Hegganahalli, Banglore-560091. Mob: 9916315920.
2. Mrs. Poornima M.V. Aged about 46 years, #64 Achalu, PO Achalu Ramanagar, Bengaluru -
562117. Mob: 9916315920.
3. Mr. Suresh. R Aged about 30 years, Shettigere, Kothagere Hobli, Kunigal Taluk, Tumkur-
572130. Mob: 74063986. Respondents

Whereas the M/s. Electronica Finance Limited, has instituted a Petition for Arbitration
Application against you under Section 9 of the Arbitration and Conciliation (Amendment) Act,
2015 for appointment of court receiver to take custody of the schedule assets mentioned in
the application, assistance of jurisdictional police to take custody of the schedule asset and
such other interim measures of protection as may appear to this hon’ble court. You are here
by summoned in person or by a pleader, at the Commercial Court Hall No.86 on 07.12.2026 at
11am.toanswer the claims and you are directed to produce on that

day all the documents upon which you intend to rely in support of your defense.

Take notice in case on non-appearance on the day above mentioned, the above suit will be heard
and determined in your absence.

Given under my hand and the seal of the court this 05.11.2026

BY ORDER OF THE COURT
Assistant Registrar

Advocate for Petitioner, Commercial Court, Bengaluru.

J.S. Advocates and Legal Consultants,
No.56/1-1,4th Main, 18th Cross, Opposite to Union Bank,Malleshwaram West, Bengaluru-560055.

FORMA
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF DKMS BMST FOUNDATION INDIA

RELEVANT PARTICULARS

1. [Name of the Corporate Debtor DKMS BMST FOUNDATION INDIA

2. |Date of Incorporation of the Corporate Debtor| 06" August 2015

3. | Authority under which the Corporate

Companies Act 2013, ROC Bangalore
Debtor is incorporated/ registered

4. | Corporate Identity Number of the
Corporate Debtor

U74900KA2015NPL082065

5. |Address of the Registered Office and Principal |New Thippasandra Main Road HAL |1l Stage,
Office (if any) of the Corporate Debtor Bangalore, Bangalore, Karnataka, India,560075

6. |Liquidation commencement date of the (04" November 2026

Corporate Debtor

7. | Name of the Liquidator: Ganesh Panduranga Pai
Address of the Liquidator: No. 68, 6B, 6" Floor, Chitrapur Bhawan
8" Main, 15" Cross Malleshwaram
Bangalore 560055
Email address of the Liquidator: pragnya.cas@gmail.com
Telephone number of the Liquidator: 9845666596; 080-23565641
Registration number of the Liquidator: | IBBI/IPA-001/IP-P01313/2018-19/12054
8. | Last date of Submission of claims 04" December 2026

Notice is hereby given that DKMS BMST FOUNDATION INDIA commenced the voluntary,
liquidation on 04" November 2026.

The stakeholders of DKMS BMST FOUNDATION INDIAare hereby called upon to submit proof of
their claims, on or before 04" December 2026, to the liquidator at the address mentioned against
item 7. The financial creditors shall submit their proof of claims by electronic means only. All other|
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Place : Bangalore
Date : 07-11-2026.

Ganesh Panduranga Pai
Insolvency Professional
IBBI/IPA-001/IP-P01313/2018-19/12054

POONAWALLA FINCORP LIMITED

Corporate Office : Unit No. 2401, 24t Floor, Altimus, Dr. G M Bhosale Marg, Worli

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following share certificate(s) issued by
3M India Limited (“the Company”) are stated to have been lost or
misplaced and the registered share holder(s) applied for issue of
duplicate share certificate(s).

FOLIO NO REGISTERED CERT DIST DIST |EQUITY
SHARE HOLDER(S) | NO FROM T0  |SHARES
KANTA DEVI 17318 | 08538441 08538500 | 60
B3M015707 SHARMA

Any person who has/have a claimin respect of the said certificate(s) should lodge
his/her/their claim with all supporting documents with the Company or Kfin
Technologies Ltd, Selenium Tower B, Plot 31-32, Gachibowli, Financial district,
Hyderabad-500032. If no valid and legitimate claim is received within 15 days
from the date of publication of this notice, the Company will proceed to issue
duplicate share certificate(s) to the share holder(s) listed above and no further
claimwould be entertained fromany other person(s).

Kanta Devi Sharma
(Name as per share certificate)

Date: 07/11/2026 Place: Bikaner

PUNE COMMISSION
Under the Consumer Protection Act, 2019

Telephone No.: 020-26139191 4th Floor, NewAdministrative Building A Wing
Email: Confo-pu-mh@nic.in Opp Council Hall, Sadhu Waswani Chowk
Website: District - Pune, Maharashtra

CONSUMER CASE NO. DC/490/CC/106/2025
RAHUL CHANDRAKANT CHIKURDE Versus ...Petitioner/Appellant

BYJUSRAVINDRAN Opposite Party/Respondent(s)
To,
Opposite Party / Respondent Name:

1. Byjus Ravindran Byjus, 2nd Floor, Tower D, IBC Knowledge Park, 4/1 Bannergatta Main Road,
Bangalore, Karataka, Bengaluru Urban-560076
2. Divya Gokulnath Alias Divya Byjus Ravindran Byjus, 2floor, Tower D, IBC Knowledge Park,
Bannergatta Main Road, Karnataka, Bengaluru Urban- 560076
3. Head Byjus Tuition Center, Byjus Tuition Center, 1st Floor Kohli Chambers 7/2/1 A-b, Katraj
Opposit Bharati Vidyapeeth, Maharashtra, Pune- 411046

PUBLIC NOTICE
Whereas, the complainant above mentioned has filed the complaint before the District Consumer
Disputes Redressal Commission, Pune District, Pune.
TAKE FURTHER NOTICE that the complaint is listed for hearing before the District Commission,
Pune of 30/11/2026 at 10.30 A.M. at the above address.
TAKE FURTHER NOTICE If the opposite party fails to attend on the aforesaid date, time, and place
either in person or through his authorised agent the Commission may in its discretion decide the

EQUITAS SMALL FINANCE BANK LIMITED

Regd. Office: 4th FIr, Phase Il, Spencer Plaza,

equitas

Equitas Small Finance Bank

769, Mount Road, Anna Salai, Chennai-2
Tel: 044-4299 5000 Fax: 044-4299 5050
Website: www.equitas.bank.in

NOTICE OF GOLD
JEWELLERY AUCTION SALE

This notice is addressed to the general public and to all individuals who obtained gold
loans from our bank branches but failed to repay them satisfactorily. Despite multiple
notices requesting for repayment, the pledged jewellery associated with the loan
accounts listed below will be sold via public auction at the under mentioned specified
branches, on specific dates and times. Should the physical auction prove
unsuccessful, an electronic auction (E-Auction) will be conducted on 10/11/2026 day.

Date: 09.11.2026 | Time: 10.00am Onwards
Place of Auction: EQUITAS SMALL FINANCE BANK LIMITED

LOCATION | BRANCH NAME LOAN NUMBERS
BENGALURU| INDIRA NAGAR |700013126950/GL1001202713
BENGALURU, RAJAJI NAGAR |700013331496/GL1001236385
BENGALURU| YELAHANKA |700013338788/GL1001238415

700013811442/GL1001326132

MYSURU | KRNAGAR |700013568032/GL1001277784

700014001911/GL1001356573

TUMAKURU TIPTUR ~ |700013339164/GL1001238491
SHIMOGA | SHIVAMOGGA |700013359858/GL1001244047
HASSAN HASSAN  1700013121649/GL1001202042

Note: 1. The customers who wish to redeem their jewellery may remit the total
outstanding amount at the respective bank branches prior to the auction. 2. The
bidders should provide their proof of identity, Income Tax PAN card, GST No. (for
authorised organizations/companies). 3. An Earnest Money Deposit (EMD) of
Rs.1,00,000/- must be remitted before the auction.

Place: Bengaluru for Equitas Small Finance Bank Limited,
Date: November 7, 2026 Authorised Signatory

POONAWALLA |, Sunil D, aged about 37 years, complaint as ex parte. Sdl-
‘ Mumbai - 400 018, Maharashtra P Dated, Pune, on this 13-October-2026 Registrar,
FINCORP Registered Office: 201 and 202, 2" Floor, AP81, Koregaon Park Annex, Mundhwa R/a. 494‘ 7th Mﬂln, 80ft Road’ istri o9 .
: 4 " . 4 f : District Consumer Disputes Redressal Forum, Pune
Pune - 411 036, Maharashtra Indira Street Aralimara Road, b
PUBLIC NOTICE FOR AUCTION OF GOLD JEWELRY Subbaiahna Palya, Bangalore-
The borrower(s) concerned and the public at large, are hereby informed that a public auction is proposed to be conducted of gold jewelry deposited 560033, dO hereby declare that
as security in the loan accounts listed below. These items were deposited as security by the borrowers who have defaulted repaying their dues as per | have Changed my name
the Standard Terms and Conditions, despite reminders issued by Poonawalla Fincorp Limited (PFL) directing them to clear their respective outstanding frOm Hubel’t Sunil 10 Sunil D ARM BRANCH II
amounts. 1 ~ = f’i =
PFL had earlier issued notices granting borrower(s) 90 days’time to repay the full outstanding dues in their respective loan accounts. As the borrowers i i i [a (] ala L= 4 nd P * "
have failed to regularize their accounts, PFL, in exercise of its rights under the Standard Terms and Conditions and applicable law, has decided to vide affidavit dated ["('1 nara lg"] I I\ 2" Floor, Circle Office, Spencer TO\{VEI’S, No.86, M G Road, Bengaluru-560001.
enforce the security created and proceed with the sale of gold jewelry by way of public auction to recover the outstanding dues. 04.11 2026| sworn to before Telephone n.umbers : 080-25310099, 080-25310181
Public auction of the gold jewelry in the following loan accounts will be conducted on 12.11.2026 from 11:00 AM onwards at the following Centres: G Dayananda Advocate & e-mail : cb6298@canarabank.com
1. First Floor, Property Bearing Municipal No. 154 (Earlier Site No. (154), PID No. 14-99-154, Present BBMP E-PID No. 7683336154, 2nd Stage, 2nd . ’
Phase, West of Chord, Road,Mahalakshmipuram, BBMP Ward No. 14 (Nagapura), Bangaluru, Karnataka-560086. NOtary, GOVt- Of Indla, Bangalore- SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
2. First Floor, Shameem Tower, Block No. 02, Ward No. 19, PID No. 19-2-524-106, Kataripalya, Indras Mohalla, Mulbagal Road, Kolar, Karnataka- (Under Rule 8(6) of the Security Interest (Enforcement) Rules 2002)
563101.
3. First Floor, Devangi Complex, Land Bearing S No. /CTS No. 2072906381, Ward No. 04, Kuvempu Road, Jail Circle, Shivamogga, Karnataka-577201. _@MANIPAL HOUSING FINANCE E-Auction sale notice for sale of Inmovable property under the Securitisation and Reconstruction of Financial Assets and Enforcement
Any change in venue or date will be displayed at the auction center. If, for any reason, the auction of any deposited security cannot be conducted or : N : :
completed on the scheduled date mentioned herein, PFL reserves the right to conduct or reschedule the said auction on any subsequent date and — SYNDICATE LIMITED of Securltv Interest Act 2002 read with proviso to rule 8(6) of the Securltv Interest (Enforcement) RUIes' 2002
time with same terms and conditions with further notice. If the borrower is deceased, then all the conditions pertaining to auction will be applicable ) Regd.Office: “Manipal House” Notice is hereby given to the publicin general and in particular to the Borrower (s) and Guarantor (s) that the below described Immovable properties mortgaged/charged to the Secured
tothe namineerlegal heir. Tile Fa"tc"lr'{_%%as‘;vz 2"“&;‘;3:2{%:}%‘;;‘;"9' Dist. Creditor, the possession of which has been taken by the Authorised Officer of ARM-2 Branch, Bengaluru of the Canara Bank, will be sold on "As is where is", "As is what is", and
Toan Number | Gross Weiaht ] inv.estorrelalions maninalhousing.com "Whatever there is" basis on 26.11.2026 from 01.00 PM. to 03.00 PM. [with unlimited extension of 5 minutes duration each till the conclusion of sale], through E-Auction under the
5"’ Loan AccountNo/s | Borrower Name | Amount | Dues(Rs.) | of Jewelry| of ,ewd,gy A:IC;;Z" Branch Address Website: www.manipalhousing.com Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) qf the Security Interest (Enforcement) Rules,
. (Rs.) Items (gm) Transfer of Equity shares of the Company to Investor 2002. The Earnest Money shall be Deposited by way of E-Wallet of M/s PSB Alliance Private Limited (https://baanknet.com/) portal directly or by generating the Challan therein to
First Floor, Property Bearing Education and Protection Fund (IEPF) Authority deposit the EMD through RTGS/NEFT in the account details as mentioned in the said challan on or before 25.11.2026.
r\:‘l;m(%:)l gﬁ) 1N 5: giarghger1 ?;e gfot’i/?ae ri«ispr;?reH%)L gsmzn 't:c: r:gﬁ 52652‘5!‘32[2 Sl. Borrower's Name Total Liabilitie_s as Details and full description of the prop.erties Reserve Price
BANGALORE-|  Present BBMP E-PID No. Ltd. (‘the Company”) whose shares are No. per Sale Notice (Name of owner/mortgagor to be mentioned) & EMD
1 | GL029014000000248324 |  HARSHAN 119000 130095 1 10.24 Mﬁ%ﬁ#"/ﬂ 7:::;33; :ivgf"ghztradgsézd required to be transferred to the Investor 1.M/s Proculture Farms and Foods(P) Ltd, Rs. 10,29,51,063/- | All that piece and parcel of the property bearing Southern portion of the Site | Raserve Price :
Mahalakshmipuram, BBMP Education and Protection fund (1EFF1) 1 No.2, 11" Cross, Brindavan Layout, Horamawu, | (Rupees Ten crores | No.01, old Gramatana Assessment No. 36/3 and measuring about East 1o | o< 564 50,000/-
Ward No. 14 (Nagapura), 124(6) Zf the Company Act, 2013 (‘the Bengaluru-560043. twenty nine lakhs | West 58 feet and North to South 42’6 feet and Totally measuring about 2465
Bangaluru, Karataka-560086 Provisions”) and Rule 6(3) of the IEPF 2.Mr. Chandra Paul Koppalu, Flat No.303, JR fifty one thousand | Sq.ft and now the said property stands within the limits of BBMP Bangalore EMD :
First Floor, Shameem Tower, éu}hog‘)yéAlcCOUS(t)i;g,A(u?]it, ";ralnsfe)r aRd Arcade, 2“ Cross, J R Layout, Chelekere, Kalyan sixty three only ) | and assigned to new Municipal No. 251/1151/36/3/1, ward no.3 ,Attur layout, | ps. 26.45,000/-
Block No. 02, Ward No. 19, PID efun: ules, “the Rules”). As ~ : i i " i sEmTE
2 | GL029081000000287251 | NAVEN KUMARA | 169400 185062 8 144 Kolar- KGF | N6, 19-2-524-10, Kataripalya, per the provisions, all shares in respect of Nagar, Bengaluru-560043. . ih plus further interest off Veerasgndra,_ Main Roadf Velahanka hobIl,Banganlre 560064i gnd Sl.tal
Road || dras Mohalla, Mulbagal Road, which dividend have remained unpaid or 3.Mr.Eugene Sumanth Martin, No.684, 7" Cross, thereon from area consists Stilt, ground, first and second floors residential building with
Kolar, Karnataka- 563101 unclaimed for seven consecutive or more 3“Phase, J P Nagar, Bengaluru-560078. 05.11.2026 along with | having all civic amenities and bounded on: East by: House belongs to M
First Floor, Devangi Complex, shall be transferred to IEPF Authority. 4.Mr. K Vankata Subramanyam, S/o Mr. K expenses, other | Muniyappa; West by: Property belongs to M. Muniyappa; North by: Norther
) Land Bearing S No. /CTS The dividend amount for the year 2018-19 Radhakrishnaiah, No.36-3-1A, Beside Halu charges, efc. portion of the property bearing No.1, belongs to Ramamurthy; South by:
3 | GL029042000000258220 |  SUDEEPAR 59000 66139 3 59 shivamogga- ,Z‘;gf?f\?:nim Mard gﬂg'?g:‘?r‘;rfg;e? t%e{;]oedlgf',?:e‘;\ecncg%?zl? Veerasagara, Main Road, Attur, Yelahanka, Road; Total extent of Site: 2465 Sq.ft; Type of Property: Residential Building
Jail Circle, Shivamogga, the Company will be transferring the Bengaluru-560064. having GF+3 Upper floors. Owner of the Property: SriK'V Subramanyam
- Kamataka577201 Sﬂﬁggn;h;ﬁzh Ccr’;rrﬁ:fn%”dd'”ugnp:d ﬁ:)er Other terms and conditions: (a) Auction/bidding shall be only through “Online Electronic Bidding” through the website https://baanknet.com/ Bidders are advised to go through the
Bfgjﬁﬂg%zsw:jm T1°9W;|rb unclaimed for a period of last seven years website for detailed terms before taking partin the e-auction sale proceedings. (b) The property can be inspected, with Prior Appointment with Authorised Officer. (c) The property will
4 | 6L029122000000264427 | NAGENDRA R 39700 45330 2 3482 KO:;F zGF No. 19-2-524-106, Kataripalya, to IEPF Authority in accordance with the be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during auction process. (d) EMD amount of 10% of the Reserve
02! Indras Mohalla, Mulbagal Road, Rules from time to time. Price is to be deposited in E-Wallet of M/s PSB Alliance Private Limited (BAANKNET) portal directly or by generating the Challan therein to deposit the EMD through RTGS/NEF T in the
Kolar, Karnataka- 563101 The Company will be communicating account details as mentioned in the said challan. (e) After payment of the EMD amount, the intending bidders should submit a copy of the following documents/details on or before
First Floor, Property Bearing individually to the concerned 25.11.2026, to Canara Bank, ARM Branch Il Bangalore by hand OR Email. i.Demand Draft/Pay order towards EMD amount. If paid through RTGS/NEFT Acknowledgement receipt
Municipal No. 154 (Earlier Site shareholders whose shares are liable to thereofwith UTR No. ii.Photocopies of PAN Card, ID Proof and Address proof. However, successful bidder would have to produce these documents in original to the Bank at the time of
No- (154),PID No. 14-99-154, be transferred to IEPF. The Company has making payment of balance amount of 25% of bid amount. iii.Bid Form. The intending bidders should register their names at portal https://baanknet.com/ and get their User ID and
BANGALORE- Present BBMP E-PID No. also uploaded full details of such ! : : f [ . ; p ; )
5 | 6L029018000000267942 g:tg::mm 67000 75033 2 58 MAHALAXMI | 7683336154, 2nd Stage, 2nd shareholders and shares due for transfer password free of cost. Prospective bidder may avail online training on E- auction from the service provider, M/s.PSB Alliance (BAANKNET)-e- mail:
LAYOUT | Phase, West of Chord Road, to the above Account on its website at support.baanknet@psballiance.com EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD/Sale proceeds shall not carry any interest. (f) Auction would
Mahalakshmipuram, BBMP i i commence at Reserve Price, as mentioned above. Bidders shall improve their offers in multiplies of Rs.1,00,000/-. The bidder who submits the highest bid (not below the Reserve
Ward No. 14 (N www.manipalhousing.com. The ) - ! ) \ ¢ ! : !
ard No. 14 (Nagapura), shareholders may also note that both the price) on closure of 'Online' auction shall be declared as successful bidder. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the
Bangaluru, Karnataka-560086 Yy " . B N n . . " . 5 .
- - unclaimed dividend and shares secured creditor. (g) The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him/her as the successful bidder and the
'\m‘l:‘"’a‘;’NZ“;PSf’TE’a‘?ﬁZ:';‘ge transferred to IEPF including all benefits balance within 15 days from the date of confirmation of sale by the secured creditor. If the successful bidder fails to pay the sale price, the deposit made by him shall be forfeited by the
No. (15p4)'P,D' No. 14-99-154, accruing to such shares, if any, can be Authorized Officer without any notice and property shall forthwith be put up for sale again. This amount shall be deposited by way of Demand draft in favour of Authorized Officer,
BANGALORE-|  Present BBMP E-PID No. claimed back by them from IEPF after Canara Bank, ARM | Branch OR shall be deposited through RTGS / NEFT / Fund Transfer to credit of account of Canara Bank, ARM Il Branch, Alc. No. 209272434, IFSC Code:
6 | GL029014000000266151 | RAVICHANDRAV | 223500 | 241559 4 26.44 MAHALAXMI | 7683336154, 2nd Stage, 2nd f°"d°W'319 éhf procedure as prescribed CNRB0006298. (h) For sale proceeds of Rs.50.00 Lakhs (Rupees Fifty lakhs) and above, the successful bidder will have to deduct TDS at a rate 1% or as applicable on the sale
LAYOUT | Phase, fest of Chord Road, under the Rules. ) proceeds and submit the original receipt of TDS certificate to the bank. (i) All charges for Conveyance, Stamp Duty/GST/Registration Charges etc. As applicable shall be borne by the
Ward No. 14 (Nogapura), tThr::i’rSdri‘fize:rﬂdi:n“x‘rﬁehf:‘:hzoégﬁ"gid successful bidder only. (j) Authorised Officer reserves the right to postpone/cancel or vary the terms and conditions of the E-auction without assigning any reason thereof. (k) In case
Bangaluru, Karnataka-560086 Secretary at the Registered Oﬁige 3; there are bidders who do not have access to the internet but interested in participating the E-auction, they can approach Canara Bank Circle office, Bengaluru or Canara Bank ARM 1
First Floor, Property Bearing Corporate Office mentioned above or Branch, Bengaluru, who as a facilitating centre shall make necessary arrangements. (I) Bidder has to make due diligence and physical verification qf property with regard to title,
Municipal No. 154 (Earlier Site email at investorrelations@ extent, area, dues, suits an_d cases efc. No claim subsgquentto submission of bid shall be entertained by the bank. (m) After confirmation of sale, bidder’s request cannot be accepted
BANGALORE N"r;““)' PID No. 1499 154 manipalhousing.com for making a valid for refund of amount which is already paid and Bank will proceed as per SARFAESI Act.
- resent - 0. . - P . " . . "
7 | 61029202000000301031 KRAVI 250000 266361 » 245 MAHALAXMI | 7683336154, 2nd Stage, 2nd claim for the unclaimed dividend lying with For fu.rt'her details contact Authorised Officer, Canara Bank, ARM Branch-Z: (9113092975, 8921102717., .9743619091’ 9464534482, 8709675503,9945985611 and 080-25310181)
LAYOUT Phase, West of Chord Road, the company failing which the relevant e-mail id - cb6298@canarabank.com OR the service provider M/s.PSB Alliance (BAANKNET) - e- mail: support. BAANKNET@psballiance.com
Mahalakshmipuram, BBMP shares Wi"v be'tran'Sferred tq IEPF, without SPECIAL INSTRUCTION/CAUTION:
. Warld Nok 14 (Nlaiapsusrg)ése wiTﬁirenﬁﬂffs'?ré':fﬁrﬁiif{iﬁﬂ :Cmfda”ce Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be responsible for any lapses/failure
angalury, famataxa- : e Lo (Internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary
- : For Manipal Housing Finance Syndicate Ltd ! : ’ . . v o ) N
First Floor, Devangi Complex, Sdl- arrangements/alternatives such as back —up, power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction
Shivamogga- L;gdz?;azf;gggg':o‘}\{;? T Sunil Pai successfully.
8 | GL029042000000283621 | SOUMYAR | 154000 | 168310 6 134 JailCircle | No. 04, Kuvempu Road, Executive Directer | | Date: 06.11.2026, Place: Bengaluru Sdl-, Authorized Officer, Canara Bank
Jail Circle, Shivamogga { )
Karnat;akafs7720(—zj1g '
First Floor, Shameem Tower, A .
Block No. 02, Ward No. 19, PID sse‘ Recovery Branch
Kolar- KGF . ! \d -
9 | GL029121000000301228 | CHALAPATHIN N 250000 267252 2 22.605 No. 19-2-524-106, Kataripalya, 1
Road | |\ ohalln, Mulbagal hoad, qﬁla?l' §‘$ n Union Bank 21 Veena Chambers Mezzanine Floor, Dalal Street, Near Bombay Stock Exchange,
Kolar, Karnataka- 563101 ST e of India Fort, Mumbai-400023. Email: ubin0553352@unionbankofindia.bank.in
First Floor, Shameem Tower, VIR B BT ITHA A Government of India Undertaking
Block No. 02, Ward No. 19, PID
Kolar- KGF . !
10 | GL029121000000279565 RAJESHHN 123300 135680 2 1253 No. 19-2-524-106, Kataripalya,
Road
Indras Mohalla, Mulbagal Road, DER sARFAEsI AcT)
Kolar, Karnataka- 563101
First Floor, Property Bearing 15 DAYS E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST
“ﬂ,‘:‘ﬁ'spj; ?,‘,‘E‘,’,f; ﬁiarg";'éze ACT, 2002 READ WITH PROVISON TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
11| 6L025203000000284444 | CHANDAN P 120800 | 141240 . 1196 *?V‘A/{“HGAALL/&RJI- 76;;25;3;‘5';‘:(15;2033”(1 Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s), that the below described immovable property mortgaged / charged to the Secured
' LAYOUT phase,West’ofChmnggad, Creditor, the Symbolic /Physical Possession of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor) will be sold on“AS IS WHERE IS”, “AS IS WHAT
Mahalakshmipuram, BBMP IS”, “WHATEVER THERE IS” AND “WITHOUT RECOURSE BASIS” on Dated 26.11.2026 in between 12.00 Pm to 5.00 Pm for recovery of respective amounts, due to the Union Bank of
Ward No. 14 (Nagapura),
Bangaluru, Karataka-560086 India (Secured Creditor) from the respective Borrower(s) and Guarantor(s) as mentioned below. The Reserve Price and Earnest Money Deposit will be as mentioned below, For details
First Floor, Property Bearing terms and conditions of the sale, please refer to the link provided in Union Bank of India (Secured Creditor) websitfe i.e.www.unionbankofindia.co.in. Bidder may also visit the website
m‘ﬁf:)' ';If’r-)}f; gia_fg";'ége https://baanknet.com. The under mentioned properties will be sold by Online E- Auction through website : hitps://baanknet.com on 26.11.2026 for recovery of respective amounts plus interest
BANGALORE- | Present BBMP E-PID No. and other expenses in the respective borrowers accounts.
12 | GL029205000000301279 | NATARAJBM 87000 94852 3 82 MAHALAXMI | 7683336154, 2nd Stage, 2nd
LAYOUT Phase, West of Chord Road, ] L] ] . .
Online E- Auction through website :https://baanknet.com
lard No. 14 (Nagapura),
Bangaluru, Karnataka-560086 . .
.
o S Com Date & Time of Auction: 26.11.2026 at 12.00 PM to 05.00 P.M.
Shivamogga- No. 2072906381, Ward
13 | GL029012000000283270 | SHOABKHANA | 392000 | - 421664 ! 403 Jail Circle JN°| 8-4' rwgimpu Road, Lot | A) Name of the Borrower A) Reserve Price in Rupees Debt Due Contact Person and Mobile No. Encumbrance Litigation If Any
lall Circle, Ivamogga, - . - .
No. | B) Name of the Branch B) Earnest Money Deposit Inspection Date/Time Possession:
Karnataka-577201
First Floor, Shameerm Tower, C) Description of Property (EMI_)) in Rupees_ Symbolic/ Physical
Kolar- KGF | Block No. 02, Ward No. 19, PID D) Name of the Owner/s C) Bid Increment in Rupees
14 | GL029122000000273391 |CHANDRASHEKARAV| 318000 343396 1 28.801 °Ra(;'a J No. 19-2-524-106, Kataripalya,
lndrKaslxcwaarlrl‘aa/t':lkL;‘}vsagﬂgfad. 1 | a) M/s Tulip Marketing a) Rs. 76,25,000.00 Not known
Frst Floor, Property Bearing b) Asset Re_cuvery Branch Mumbai ) b) Rs.7,62,500.00 to A.0.
Municipal No. 154 (Earlier Site c) All the piece and parcel of the Land Size 2976 Sq. c) Rs.80,000.00 o
sancatone. | ez PID Mo 1499154 Ft. surrounded by three side road & Residential House Rs 4.62.87.249.91 Symbolic Not Known to Secured
15 | GL029202000000299985 glggﬁg:mgmm 472000 | 499473 5 437 MAHALAXMI | 7683336154, 2nd Stage, 2nd Ground & First Floor RCC Roofed Residential Building (Rupees Four Crores Sixty Possession Creditor but Saciety Dues/
LAvoUT ;’;‘aa;;;’:f;fn‘:;ﬁ:‘a"nfg;&‘; with Tile Roofing Site No P/I/D47-5-315, Shantinagara, Two Lakhs EightySeven Municipal Dues may exist .
Ward No. 14 (Nagapura), Keladi Road, Analekoppa Extn., Sagra City, Ward No 3 Thousand Two Hundreds FortyNine & Interested bidder/s are
B:f::; - z::ek;:ﬁé Dist.: Shimoga, Karnataka, Pin -577401 Paise NinetyOne Only) as on 24.05.2026 requested to verify all the dues
Kolar-KGF | Block No.02, Ward No. 19, PID d) Mrs. Rehana Khanum (UBINMUMARB1132C) plus further interest thereon w.e.f. independently before bidding
16 | GL029122000000254712 | MTEJKUMAR | 248500 264963 6 23.838 No. 19-2-524-106, Kataripalya, ; ; i
Road In;’mMoha”a’Mu‘;a‘;’a'f’soy:d’ 2 | a) M/s Tulip Marketing a) Rs.34,50,000.00 25.05.2026 at applicable Not known for the secured asset.
Kolar, Karnataka- 563101 b) Asset Recovery Branch Mumbai b) Rs.3,45,000.00 rate of interest, cost and to A0
W ied out strictl “AS IS WHERE 15", “AS IS WHAT IS" and “WHATEVER THERE IS” basis and PFL d t mak ¢) All the piece and parcel of the Vacant residential Plot | ¢) Rs.35,000.00 (')ther charges .
. e Auction shal e carried out strictly on an i an asis an oes not make any . . .
representation or warranties, express or implied regarding the quality, caratage, purity, weight or valuation of the said gold jewelry. Size 2862 Sq. Ft. on one side road, Plot No. 3, K. No. Kishor C Kumar Symbolic
2. Prospective bidders shall produce valid PAN Card, Aadhaar Card and other KYC documents before participating in the auction and such documents 1765-1765-03, Shantinagara’ Keladi Road, Analekoppa Mo No 7992466930 Possession
shall be suitably verified by PFL. . P .
3. Prospective bidders are solely responsible for inspecting and satisfying themselves regarding the condition, caratage, purity, weight or valuation Extn., Sagra Clty, Ward No 3 Dist.: ShlmoQav Kamataka'
of the said gold jewelry prior to placing their bids. Inspection of Gold will be permitted to the prospective bidders on the date of auction and Pin -577401.
scheduled auction site. No objections, claims or references shall be entertained in relation to the Gold after the commencement of auction d) Mrs. Rehana Khanum(UBINMUMARBHSZD)
proceedings. .
4. All bids shall be subject to a minimum reserve price determined by PFL in accordance with applicable regulatory norms. PFL retains sole discretion , . ) , N - R - . - _ . . i ,
to finalize the reserve price and impose any additional conditions as deemed necessary. Bidders are requested to visit the Bank’s website www.unionbankofindia.co.in for detailed terms & conditions of E-Auction and other details before submitting their Bids for taking part in the
> The bidder shall not amend, modify, or withdraw its bid once it s received by PFL. PFL shall be entitied to forfeit the minimum reserve price if the E-Auction. Bidder may also visit the website https://baanknet.com of Service Provider Indian Banks Auction Properties Information baanknet Portal.
idder amends, modifies or withdraws the original bid without the consent of PFL.
6. The bids received by PFL will be opened on the date of the auction and the highest bidder would be considered as the successful bidder, subject The intending bidders must have valid e-mail id to participate in on-line Auction. The terms and conditions of sale shall be strictly as per the provisions of The Security Interest (Enforcement)
to deposit of the balance bid amount (after adjusting the minimum reserve price already paid) immediately upon completion of the auction and
in any event not later than communicated by PFL. RUleS, 2002.
7. PFL reserves the right to postpone, adjourn, modify, suspend, or cancel the auction proceedings without prior notice and without assigning any
reason. PFL also reserves the right to accept or reject any bid(s), in whole or in part, and any such decision shall be final and binding on all the STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) / RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002
participants. H i s H H _ i
8, betails of dofaulting borrower(s) the deposited jewelry and other details have been displayed at the respective branches, This may also be treateq as notice under Rule 8(6) / Rule 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the saidloan about the holding of E-Auction
9. The defaulting Borrower(s) may redeem the said gold jewelry by clearing entire outstanding dues and by closing or regularizing the loan account at Sale on the above mentioned date.
any time before the scheduled date and commencement of the auction. Failing such payment, the said gold jewelry shall be sold by public auction, . e . . . . .y .
and any residual dues shall remain recoverable from the borrower(s). Accounts closed or regularized after publication of this notice shall be liable For detailed terms and condition of the Sale: P'ease refer to the link PTOVlded i.e www.unionbankofindia.co.in or hUPS://haaﬂknel-COm-
for proportionate publication and auction expenses. Sd/-
10. Borrowers are requested to submit/update their latest bank account details to enable timely refund of excess auction proceeds, if any.
For detailed information, terms and conditions, contact the branch office concerned of Poonawalla Fincorp Limited. Place : Mumbai Authorized Oﬁicer’
Date :07.11.2026 Authorised Officer . . .
Place : Shivamogga, Kolar, Bengaluru. For Poonawalla Fincorp Limited Date :07.11.2026 Union Bank of India
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OFFICE OF THE EXECUTIVE ENGINEER - CR.0IRLY |(ck. RED) 220D B0 T o
SOIL INVESTIGATION DIVISION, B-HoRT BRIRW e P T | PROTR X Py e srp—
ADVANCE PLANNING, 03 DS ) FOIRTFT 0F, RROASTR, WD 01 [2BRT LFLTWAODE TeTTHER 25112026, 15:00 Hoded=AR
ROAD CONSTRUCTION DEPARTMENT,RANCHI [l RISt 29r Serology Kits, Reagents, STROBY SRET FOTVIRY 400.73 - 15,09,500.00
Nlrupathz]l)wan 3d Fllzoor,ll}ogg:‘ (1)\1)02 403,56-Set, S{';S;W;m( “"g 0:;]:: ";m;”‘“ i‘i“vﬁjﬁma_dgg’g fi’*:" Reodm, LENTB Wi, L ——
oran a, anchi- bl S RVDWT OB VDF o £3.20.Q BGU‘&/EZ&%
e-Procurement (Very Short Tender Notice) SORONT999-2000008 G BEHRIG gmﬂg ol 0 s Egmméaemﬁf’@ drb%ﬁ 252.69 3,21,500.00 13.11.2026 PUBISRyAADPREISWRE02E 21
Letter of Invitation (LOT) No.-23/2026-27 1°Call Zpewsres  https://kppp.karnataka.gov.inzos 9-8oBIZY, Siapleials) f;)s?,g@ TOONE Nf’ﬁo:b?nol - Rog war wiort, PNR 43 % Eup
e-Tender Ref No—RCD/SID/AP/RAN/23/2026-27 SR HAIRER, oA HoshRi S e Ko LB 07, cgfm;\l?f‘i” Rallons_ o
Date:- 05.11.2026 DJ00317.11.2026 moE 500 nogfod e.¥mon YT 350603, @Ow@«) 03 | oenc ozoms = ol -
o e Ty
Consultancy Services for Preparation of Detailed YoTREY BRY CR.94.13 OFIRPNTI. TPI DWONIR, B0edI . S B N % VS 22961 2,92,000.00
Project Report (DPR) for Widening & R = 0B ww. bmereballari.karnataka. gov in ¥9 STTTY BT »edo\p?&\
1 Name Of Work Strengthening/Reconstruction work of Road from TBORWBOTNT. BN &)Ti
Chandrapura, Sidho - Kanho Chowk to Jamuatand /- RETF Tord AWEFIID, P,
Chowk (2 lane Paved Shoulder) including DR0AETTR), uv%@. To /—DORW B
Replacement of Culverts and Bridges, Proposal for . 7.50.9/0930/2026-27/30T 2025 /65T 4. F083/591 BOTWTHTY &%&m@@o&, VTTHRL M.C.NO-29/2026
Construction of new Culverts, Bridges, ROB's, IN THE COURT OF THE SENIOR
RUB's, Complete Land Acquisition Proposal CIVIL JUDGE MUNDARGI
including Ownership details all complete as per gooredd Ise T GOVERNMENT OF JHARKHAND Petitioner : Smt Amruta W/o
sest gudelnes, Resetlemert nd Refbifatn OFFICE OF THE EXECUTIVE ENGINEER Prakash Hiremath
fesel FOODETROFT YORAODTRT 3E3e0
Proposal, Forest Diversion Proposal and Proposal of 4 NATIONAL HIGHWAYS DIVISION. DEOGHAR. VERSUS
e, . . . . ’ o
D:J;;I::\r/n Se':?(llr']fga |nr; ;ii':‘a(;:re;za s;s [l)-;?;::ngz at:;ein 6@@%@@50&@ eA ea@ags amﬁ, zggd; 71?' Request for Proposal for Performance b@ased Maintenance Contracts. Respondent : Prakash S/o
E-mail: eenhdeoghar@gmail.com Mritunjaya Hiremath
* = 5 3 e Sy _3° 29 - . .
“fl't‘ﬁ;tca;eu‘:l‘:;etac;kt::z;’ﬂEi?g:‘l‘:g:fgz“:;'7‘;'Ets) Ao3%; ToR0idatdias3odo" 32 2026-27 BFR03: 05.11.2026 Tender Ref. No. NH/DEOGHAR/PBMC/01/2026-27 Dated. 05.11.2026 10
- _ — - Application in the prescribed format form eligible contractors for Request for Proposal Performance based : ; ; ;
- WE Dated 28.092026 are allowed to Bid. | yé) ca égoace 23%&399 Maintenance Contracts (PBMC) mode are invited for following project in two bid systems, (Technical &Financial) Prak.aSh S/o Mmhumaya Hiremath,
2 - Tentative Le'ngth 14.00 km 2ToreE TREHRIZ FORBRALO OTIrES sma.des 2000 ZOND SL Name of Work State Length Tender Cost | Cost of RFP Bid Contract Agej 39 years. Occ: SOftwar?
3 | Period of Completion of Work 60 Days X RON® = s No. Excluding | documentin | Security | Duration® Engineer, R/o Venkatapur, Tq:
4 Cost of Tender documents Rs 5,000/~ (Five Thousand) only, Non refundable ©%, 2000 © B3 mwboww‘r’ [Nlelrted mﬁ)éabowmi ?Oo&)mmf?éo&) GST & LC Rs. (Month) Mundargi Dist; Gadag, now at
Fee.Tender fee will be recived through online mode BV L3T T, ATOFTT TORITOOT TN FoONETOOF QOLIONT, (Rs. in Lakh) i
only. @@@%@@"”O&gé\% ald 6\21{‘; 253&;3“; - _)(Odwtff Bear® 5054 1 | PBMC work of NH-133A from km | Jharkhand 41.420 3434.45 10,000/- 3434 60 res“.“ng . C/O Pr.akaSh Appasab
. . b QUL VYR » 8 R0 5, S0 - 0.00 to km 41.420 in the State of Km Lakh Kotri, Near Rajarajeshwari Temple,
The quotationers have to deposit a fixed amount ofRs 2 12 83 OB INZ DoHend o
20,000 as Eamest Money. As per the Departmental || || S0 0~ 0~01=132 SoF s UF @nF)0) AN Q0hNI- om@e Tharkhand for the year 2026-27. Muttanallur cross, Dommasandra,
Letter no-4652(S) dated 06.10.2023, cost of tender || || 5% 00D o eedsiodnn wmmr 032 odeemme Sohohay || | ImportantDates. Bengaluru. Tq: anekal, Dist:
document and Earnest MoneyDeposit be received in (R8T B03WOTLD BROTINTTT odnemTe FRPUREBITNRYT), L. | Date of Issue of Notice Inviting RFP 05.11.2026 Bengaluru Mob; 9886056210
line mode only through e-procurement SeanRen 3aa BRLFS IS 3 FWI0R PRWOR HOBT'R) 2. oot Dato For Recelving Queries 10122020 : CITATION :
on T khandy | B e o 2 3. | Pre-BID Meeting At Venue (as mentioned in RFP) | 11.12.2026 at 02:30 PM < LIALIUN
be(lltlltlglig}bngT/RTF:}tlS zi'ﬁiov‘:;) ;gznd:d @m@:ﬁ@ahd ©TE MRTTT TSW:ZSVB‘ kppp.karnataka.gowv.in 4. | Authority Response To Queries Latest by 18.12.2026 UNDER ORDER V RULE 20(1-A)
tyasp 3¢ @oromon @wdm;m TED HORBLITLBO. 5. | Period of Sale of Bid Document From 20.11.2026(03:00 PM) to 21.12.2026 upto 05:00 PM CIVIL PROCEDURE CODE:

Operating sistim Procedure (SOP) issued by
Information Technology & eGovernance
Department, Government ofJharkhand vide letter ne

Through official portal of : [https:// eprocure.gov.in
Date 21.12.2026 Up to 05:00 PM
Through official portal of : [https:// eprocure.gov.in]

FTPMONS QW3:- (1) zé%sc ToORP TR we-sa@ RO mso
0% d.q0e. 18.05 BQ XeShad 20Ty ARPF D SHIO0D OF 3 o&me&w

WHEREAS the petitioner has
been filed the above petition

6 | BID Due Date

120 dated 03.10.2023. 55@033334 Z03ROMT ToTMO. 7. | Last date of physical submission of bid security, POA | 21.12.2026, up to 03.00 PM against the respondant seeking
5 Modc of Bid Submission e-tendering(http:/fharkhandtenders gov.in) BR0.B. DBCATR), Badd BRELF S FNIR0IT BB - ;‘}d "ﬂle;dD“t“m:fgs i“,‘“iQTina}lm, R TS PRPBITA R, for the relief of dissolussion of
6| DalefTime of Publicfion of 10.11.2026,10:30AM HoBT QRCHT- (1) HOBO' TDSNYR, Fadd ToCLF e +| Time and Date of Opening Technicl Bid (RFF) Throut el sonal of - Iitss/ sprosure.zovin marriage on the file of this Hon'ble
Tender on Website O b _ _ ugh c p : [hitps:// eprocure.gov.in] Court
- - - P[NA0ZT OF00F: 05.11.2026 20T 13.11.2026 3T 16.00 roEd=Sr 9. | Time and Date Opening Financial Bid To be notify. ourt.
7 Last Date/Time of Bid 19.11.2026 12:00PM i . . —
Submission T decE TIRBEATWIITD. (2) f VE 5)3@&3071‘50‘4 HTOT: Through official portal of : [https:// eprocure.gov.in The above case is fixed on
4 oo o o 10.| Pi: f i f Bid: Office of the Chief Engi NH Wing, Jharkhand, Ranchi =122
8 | Last Date/Time of Submission of 19.11.2026 12:00PM 09.11.2026 B Bewora, 1130 Ntk Seednemodnen awoad, Heent ace of Opening of Bids Thos g‘]’] Ofgciﬂ‘;m:lggﬁﬁm: o 4 1121 %%Zg‘for your appearance,
Tender Fee & EMD Fe3e0oDY IEIRMHZYTD. (3) LoBT FYRLD FeFedh Hmeos: 13.11.2026 11| Bid Validity 120 Days From the Bid Due Date. 2k It alGEe. Wl SlE HEY
9 | Dateand Tﬁme quid opening 20.11.2026 12:30 PM 8 ©moem, 16.30 NoEodIBH (4) BoBT wods W@ FTOINT 12.| Officer Inviting Bids Executive Engineer National Highway Division, Deoghar. directed to appear personqlly o
10 Bid validity 120 days (a) Bid Document Fee (Cost of RFP document) whichRs. 10,000/-(Rupees Ten thousand only) shall be paid only through your Advocate. If failed to

HToos: 16.11.2026 T ©TTeE, 16.45 NoER (5) HoRBT' $HFs V&
T0INT OTP0T WBY IJOPTIY, JIFeTWeN T0sF WE
ORNVRETIRRT 0dpexme FRPSREIETONR SPTRIP. (6) LBoBT*
365%33@ / DETE [ [RTEBNRD facgti TR VeRFTIY
TFSRRMITT.

VYT HVOAYN FTO 3000 (TBRTword Foss, 08194 222446)
oML T TREWFST ATIODT BROW 05 91 9240214000 &

the same, the matter will be heard
in your absence.

Given under my hand and seal
on this 04th day of November 2026
Gadag Date: 4-11-2026

By the order of the Court.

1 Bid Submission Address Chief Engineer{Communication),Road Construction
Department, 1" Floor, Engineer Hostel No.-2,
Dhurwa, Ranchi-834004
Executive Engineer, Soil Investigation
Division Advance PlanningRCD, Ranchi Mob-

9905660677.

through NTRP (Non-Tax Receipt Portal) Portal https://bharatkosh.gov.in to Pay & Accounts Officer (PAO: 034756
in "Regional Pay Accounts Officer [RPAO (NH), Kolkata code No. 034756 and DDO Code No. 202122 Purpose:
Sale of Tender Documents.). The GST of Rs. 1800/- (Rs. One Thousand Eight hundred only) applicable on the sale
of tender document shall be submitted in the form of Demand Draft favouring "Regional Pay & Accounts Officer
(NH), MORTH, Kolkata", payable at Kolkata.

Bid Security "Bid Security of Rs. 34.34Lakh (Rupees Thirty FourLakh Thirty FourThousand only) in the form
Original Bank Guarantee in the format as mentioned in RFP from a scheduled Bank in favour of Executive Engineer,
National Highway Division, Deoghar. Bid Security in the form of B.G. only will have to be deposited in any office of

12| Designation and Contact no. of
Tender inviting Officer

®

Note:-Only e-Tender shall be accepted.

Sd./-(Ravi Shankar Pravakar) 91 9240214001, 50T BPWE TEONWID) ToNL 2O BRI the (i) Executive Engineer, National Highway Division, Deoghar (ii) Superintending Engineer, National Highway Princi IeShSZﬁztreg?vrll e
Fxecutive Engineer, TBReaDE ORVIRD ©0 353mﬁt$33}3. Circle, Dhanbad (iii) Chief Engineer, National Highway Wing, Ranchi (iv) Regional Officer, Ministry of Road p GADAG g

Soil Inves tiga tion Division, Advance Planning, Transport & Highway, Jharkhand Ranchi on before 17:00 HRS on 21.12.2026 failing which thSedb}l-d will berejected.

Road Construction Department,Ranchi.
PR 393495 (Road)26-27*D

DIPR/CTA/KSMCA/
386/2026-27

D&/—- TODFTPVT WPOHOBTI,

Sd/- Gururaj.G. lliger
dredneIcdach woRed, WIToNr.

Executive Engineer .
el Advocate, Mundargi

PR 393458 Deoghar (26-27)_D National Highway Division, Deoghar




